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3178. [Tmnsfe"rred to the 25th Au-
gust, 19871,
Sugar price and levy quota
3179. SHRI CHITTA BASU: Will

the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state:

(a) whether it fis a fact that sugar
out-put is likely to reach ali time
high this year; and

(b) if so, whether Governmen! pro-
pose to bring about any change in
the existing sugar policy particularly
in regard to pricing, and levy-quota®

THE MINISTER OF STATE IN
‘THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI GHULAM
NABI AZAD): (a) The production of
sugar during the current season 1888-
87 has already reached 84.03 lakh
tonnes upto 3lst July, 1987. The
geason is still in progress and total
production by the end of the season

T

is expected to reach about 85 lakh
tonnes which would be higher than
84.38 lakh tonnes produced in 1981.82.

(b) No, Sir.

Electric arc furnace industry

3180. SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether several Members of
Parliament had written to him in the
last few months regarding the steps
10 be taken to help the troubled Elec
tric Arc Furnace Industiry;

(b) whether it is a fact that the
matter has been under active consi-
deration of the Government for quite
some time; and

(c) if so, whether any decisions
have been taken in the matter, if so,
the details thereof and if not, the rea-
sons for the inordinate delay?

THE MINISTER OF STEEL AND
MINES (SHRI M. L. FOTEDAR):
(a) Yes, Sir.

{b) and (c) The representations of
Members of Parliament for abolition
of custom duty on imported scrap and
reduction of excise duty on ingotis
produced by mini steel plants, in
view of unviability of their opera-
tions, has been considered. The eco-
nomics of the industry are under re-
view with a view to determining a
strategy for the growth of the indus-
try.
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